Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor:

Category of
stakeholders

~ Unpaid

insolvency

resolution
process costs

Number: 1; Last 5 digitof registration number: 11253

Summary of claims received

No. of claims

Amount (Rs.)

Summary of claims admitted

No. of claims

Amount (Rs.)

Amount of
contingent claims

Amount of claims
rejected

Amount of claims
under verification

GAJANAN INDUSTRIES LIMITED Date of Commencement of Liquidation: 09-07-2021; List of Stakeholders as on Date: 23-12-2021; Name of IP: Mr. Vijendra Kumar Jain; Process

Details in annexure

NA

Liquidation costs
incurred till date

1748538

1748538

0

NA

Secured financial
creditors

520169018.18

496958429.15

23210589.03

NA

~ Unsecured
financial creditors

1276022329.03

1273138433.94

2883895.09

NA

Operational
creditors
(Workmen)

0

0

0

NA

Operational
creditors
(Employees)

NA

Operational
creditors
(Government
Dues)

860781090.00

860781090.00

NA

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

14216834.42

12838954.14

1377880.28

NA

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

2672937809.63

2645465445.23

27472364.400000
002

NA



http://www.tcpdf.org

